- NATIONAL COMPANY LAW TRIBUNAL
AHMEDABAD BENCH
AHMEDABAD

‘1A 275/2017 with C.P. No. 16/241/NCLT/AHM/2017

Name of the Company: - Bahubali Shantilal Shah
The Lok Prakashan Ltd.
Section of the Companies Act: ‘Section 241 of the Companies Act, 2013
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~ Learned Senior Counsel appearing for petitioner and counsel appearing for
Respondents represented that they need some time to suggest mutually agreed
Independent Director. o '

Hence, list the matter on 23.11.2017 before the special Bench constituted as per
order dated 24.10.2017 of Registrar, NCLT for the purpose of naming Independent
Director and to fix his remuneration of Independent Director. ' -
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MANORAMA KUMARI " BIKKI RAVEENDRA BABU
MEMBER JUDICIAL - '~ MEMBER JUDICIAL

Dated this the 2nd day of November, 2017.




